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From 

To 

Subject: 

Municipal Corporation, Faridabad 
B.K. Chowk N. 1.T Faridabad -1~1001, Haryana-lndia 

Tel. : 0129-2411649, 2411664, 2415549 

Fax : 01 29-241 6465 

The Com1nissioner, 

Municipal Corporation, 

Faridabad. 

The Co111111issioner 

Municipal Corporation, Delhi 

New Delhi, Delhi, I l 0002. 

Me1no no.: t-l'JCP/ fs) Zf!),._S-) /.J..2'l-

Dated: - o"f /fl/ 2..0~l 

Regarding Flow of Sewerage Water and Disposal of Septic Waste from 

Delhi Side (Ekta Vihar, Meethap~tr and Badarpur Side Colonies) into MCF 

Lirnits near Durga Builder Locality Ward No.26. 

It has co1ne to the notice of this office that sewerage water and septic waste from 

the Delhi side, particularly from Ekta Vihar and Badarpur side colonie~, is regularly flowing into 

the Municipal Corporation Faridabad (MCF) limits. The discharged wastewater is accumulating in 

vacant lands situated near the Durga Builder locality, causing serious environmental degradation, 

foul odour, and unhygienic conditions in the surrounding areas. 

This continuous inflow of untreated sewage and septic waste from the Delhi side is 

creating nuisance for residents. and adversely affecting groundwater quality and overall 

environmental hygiene within MCF limits, particularly in the border regions adjoining Delhi. 

It is pertinent to mention that the 1ssue of illegal sewage disposal in this region is 

under judicial consideration in Original Application No. 397 of 2025 titled "Edenburg City 

Residents and Plot I-folders Welfare As~0ciation vs. State of Haryana and Others", which is 

presently pending before the Hon 'ble National Green Tribunal (NGT). 

The Hon'ble Mayor, Municipal Corporation Faridabad, Smt. Parveen Joshi, had 

earlier communicated this inatter vide D.O. No. SPL-1 dated 31/10/2025. 

In view of the above, you are requested to kindly look into the matter on priority 

and take necessary action to stop the discharge of sewerage and septic waste from the Delhi side 

colonies into MCF lin1its, especially in and around the Durga Builder area, Ward No.26 . 

Coordination between MCD and MCF field staff may be ensured for effective control and 

pennanent resolution of this issue. 

. This tnay_ ple~se_ b~ treated ::t.3 urgent, keeping in view the environmental sensitivity 

ot the area and the ongoing Jud1c1al proceedings before the Hon 'ble NGT. 

C 
/ 
stoner 

M al Corporation, 

f dp) ro:-

Faridabad. 

1. \ddh~?nal Chief Secretary, Govt. of Haryana, for information please. 

"' l <-"'r (.)ft Jc~ record. 
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